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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION No. 1001/2019

IN THE MATTER OF:

News Item in Indian Express dated 18.10.2019 -5000 illegal e-waste units being
run in capital:

ACTION TAKEN REPORT_ ON BEHALF OF DELHI POLLUTION

CONTROL COMMITTEE _WITH RESPECT TO ORDER DATED

30.09.2020

1.

That Hon'ble Tribunal took up the matter on 30.09.2020 and directed DPCC
to take further action against illegal E-Waste processing units and file

compliance status before the next date of hearing.

That, earlier DPCC in co-ordination with East Delhi Municipal Corporation,
Revenue Department and Delhi Police filed report action taken on
19.12.2019 and 25.09.2020 against the illegal E-Waste units being operated
in non-conforming areas of Delhi. The reports are available on the record of

this Hon'ble Tribunal.

That Hon'ble Supreme Court had passed a judgment on 07.05.2004 in
WP(C) No. 4677 of 1985 titled as “M.C. Mehta Vs. Union of India &
Others” for closure of all the illegal units from the residential / non-
conforming areas in NCT of Delhi. As per the said judgment, all
illegal/unauthorized industrial units that have come up in residential / non-
conforming areas in Delhi on or after 1 August 1990 shall close down.
Illegal e-waste handling activities are also non-conforming to the land use as

per the Delhi Master Plan -2021 and so are liable for closure.

Hon’ble Supreme Court of India has also constituted a Monitoring
Committee under the Chairmanship of the Chief Secretary of Delhi. The
Monitoring Committee would be responsible for stoppage of illegal

industrial activity. This Monitoring Committee is filing regular progress
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reports before the Hon'ble Supreme Court of India through the

Commissioner of Industries.

. That, as per the decision taken by the Chief Secretary, Govt. of NCT of
Delhi in the meeting held on 05.06.2015, it has already been decided that
action on all the industries operating in residential/non-conforming areas of
NCT of Delhi and violating the Master Plan of Delhi will be taken by the

land owning agencies.

. That, as per the Master Plan of Delhi-2021, an industry is permitted only in
designated areas i.e. Industrial Areas / Estates & Redevelopment Areas. An
industry operating outside these areas are patently illegal irrespective of the

fact whether that is polluting or not.

. That Hon'ble Supreme Court of India, vide its order dated 04.11.2019, in the
above mentioned petition, clearly cast the responsibility of taking action
against the illegal units in residential/non-conforming areas on the concerned
Zonal Deputy Commissioners of the Municipal Bodies. Copy of the order
dated 04.11.2019 passed by Hon'ble Supreme Court of India is annexed

herewith as Annexure-1.

. That, illegal storage, dismantling, refurbishing & recycling of E-Waste are
not permissible in residential/ non-conforming areas of NCT of Delhi and
action for closure of such entities is the responsibility of the concerned
municipal authority. The teams consisting of East MCD, Executive
Magistrate of Revenue department, DPCC and Delhi Police were constituted
for taking action for effective closure and disconnection of power supply of
such units/occupiers which are indulged in illegal activities of E-Waste

handling & processing.

. That, a copy of the order passed by this Hon’ble Tribunal dated 30.09.2020
was forwarded to DSIIDC for taking necessary action and submit the action
taken report to identify industrial areas where such unit can be allowed to

operate in an environment friendly manner. DSIIDC has submitted a letter

o




on 16.10.2020 and informed that e-waste units can be set up in any of the
approved industrial areas provided they take suitable measures for the
prevention and control of environmental pollution as per the norms and
provisions of various environmental laws.

EDMC has been directed to take necessary action against illegal e-waste
handling units in residential/ non conforming areas, of East DMC, till all the
illegal units are closed down.

Deputy Magistrates (Revenue) of three revenue districts have also been
directed to take necessary action on the issue as closure of illegal units in
terms of orders passed by this Hon’ble tribunal dated 18.10.2019.

DCPs of all the three districts ie East, North East and Shahdara have also
been requested to provide adequate police force for carrying out drive of

effective closure.

. That, an order dated 07.10.2020 was issued by DPCC urging the
Commissioner of EDMC and Deputy Magistrates of (East), (North East) &
(Shahdara) of Revenue department to continue the drive till all the illegal e-
waste handling units are closed down. Police authorities were also asked to
provide adequate force for carrying out the drive carried for closure of all the
illegal units. Copy of the order dated 07 October 2020 is enclosed as

Annexure-2.

10.That, following is the gist of the actions taken in the month of September

and October 2020 by the DPCC in coordination with EDMC, Revenue
department, Delhi Police and BSES Yamuna Power Ltd:

e 251 number of premises were surveyed till 15.10.2020

e QOut of 251, 142 premises were found to be carrying out illegal e-
waste handling activities. List of the 142 premises is enclosed as
Annexure-3.

e 99 number of premises have been vacated by the violators and
stopped illegal e-waste processing activities/ found locked. List of the

violators who have vacated the premises is enclosed as Annexure-4.
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of EDMC, Revenue Department, Delhi Police and BSES Yamuna )

e 43 number of premises have been effectively closed by the joint teams

Power Ltd. List of the premises which have been closed effectively is

enclosed as Annexure-5.

11.That, looking at the above explained position, this Hon’ble Tribunal is
requested to direct the East DMC to carry out the survey and close down all
such illegal e-waste activities. DPCC will extend all technical help to EDMC

in achieving the goal of closure of all illegal activities.

This status report may kindly be taken on record by this Hon’ble Tribunal.

(Dr. BW

Senior Environmental Engineer
DPCC

Delhi
Dated: October 2020




ITEM NO.301 COURT NO.3

SUPREME COURT OF
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 4677/1985
M.C. MEHTA

VERSUS
UNION OF INDIA & ORS.

((1) REPORT NO. 149 AND 161 SUBMITTED BY MON
(2) IA NOS. 51374, 54195 AND 54198/2019 (APP

%4¢qu¥JAmz— s
SECTION PIL-W (Eg)

INDIA

Petitioner(s)

Respondent(s)

ITORING COMMITTEE
LNS. FOR INTERVENTION,

DIRECTIONS AND STAY ON BEHALF OF RAVINDER PARKASH PUNJ)

(3) IN RE: RELOCATION OF INDUSTRIES IN DELHI
MONITORING COMMITTEE APPOINTED BY THIS HON'B
(4) I.A. NOS. 60398 AND 60399/2019 (APPLNS.
DIRECTIONS ON B/0 MOHAN LAL)

(5) IA NOS. 125628 AND 125635/2019 (APPLNS.
DIRECTIONS ON B/0 AJAY GUPTA)

(6) IA NOS. 125699 AND 125701/2019 (APPLNS.
STAY ON B/O HARKRISHAN AND ORS.)

(7) IA NOS. 158567 AND 158572/2019 (APPLNS.
STAY ON B/0 PARMANAND KUMAR AND ORS.)

Date : 04-11-2019 This matter was called on

CORAM :
HON'BLE MR. JUSTICE ARUN MISHRA
HON'BLE MR. JUSTICE DEEPAK GUPTA

counsel for parties

Mr. Ranjit Kumar, Sr. Advocate (A.C.)
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LeMI. G6.S. Makker, Adv.
Mr. Rajesh k. Singh,Adv.
Ms. Anil Katiyar, Advocate
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UPON hearing the counsel the Court made the following
ORDER

(1) REPORT NO. 149 AND 161 SUBMITTED BY MONITORING COMMITTEE

As prayed for, three weeks’ time is granted to the Monitoring
Committee to file response.
Report No.161 is, accordingly, disposed of.

(2) IA NOS. 51374, 54195 AND 54198/2019 (APPLNS. FOR INTERVENTION,
DIRECTIONS AND STAY ON BEHALF OF RAVINDER PARKASH PUNJ)

we have considered the objections and the report. We find the
report to be absolutely correct and it must be scrupulous followed
by the owner.

In case of any violation, let it be reported to this Court to
take stringent actions against the owner, whether he can use the
building in violation of order. In case of any violation of the
order of Monitoring Committee is committed the same to be viewed
seriously.

Application for directions is dismissed and the other

applications are disposed of.

(3) IN RE: RELOCATION OF INDUSTRIES IN DELHI PROGRESS REPORT BY THE
MONITORING COMMITTEE APPOINTED BY THIS HON’BLE COURT

The compliance report filed on behalf of the Government of NCT
of Delhi is considered. It has been pointed out that out of 92
industrial units of step 2 which were found to be running
illegally, 30 units have been sealed and 11 units are operating in
the industrial clusters. SDMC has also informed that remaining 49
premises are vacant/shops/under construction. And there is some
contradiction with respect to the previous status report furnished
by the SDMC on the status of 49 units. The Government of NCT of
pDelhi has directed the SDMC to recheck and verify and provide the
actual state of affairs regarding these 49 units/premises. After

closing down the units, the use of the premises is being ensured in
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accordance with the provisibns of the MPD-2021 by the respective
municipal bodies. pirection has been issued to the Zonal Deputy
commissioners to keep strict vigil on such premises so that they
should not be re-used for any illegal purpose.

The state of affairs projected in paragraph 5 and 6 cannot be
said to be proper. Let a clear affidavit be filed with respect to
the closing of the industrial units which are objectionable and we
saddle the responsibility of compliance of the order upon the
respective Zonal Deputy Commissioners of the Municipal
Corporations. They shall be personally liable, in case any any
industrial unit is found to be running, not only in the law of
torts but also for violating the order passed by this Court and
they shall be liable to be proceeded with under the Contempt of
Court Act. 1In case any unit is found to be running in violation of

the Court’s order in future.

Let respective Zonal Deputy commissioners of the Municipal
Corporations file the affidavits as to the state of affairs within
the area which falls in their respective zones of the Municipal
Corporation concerned. Let a better affidavit be filed by SDbMC
also. Let the Zonal Deputy commissioners and SDMC also take the
steps and furnish a report directly to this Court in addition to
the Government of NCT of Delhi of doing the needful within fifteen
days from today.

List for further hearing on 25.11.2019.

(4) I.A. NOS. 60398 AND 60399/2019 (APPLNS. FOR IMPLEADMENT AND
DIRECTIONS ON B/O MOHAN LAL)

(5) IA NOS. 125628 AND 125635/2019 (APPLNS. FOR INTERVENTION AND
DIRECTIONS ON B/0 AJAY GUPTA)

(6) IA NOS. 125699 AND 125701/2019 (APPLNS. FOR INTERVENTION AND
STAY ON B/0 HARKRISHAN AND ORS.)

(7) IA NOS. 158567 AND 158572/2019 (APPLNS. FOR INTERVENTION AND
STAY ON B/0 PARMANAND KUMAR AND ORS.)

Issue notice.

Let reply be filed by the concerned departments within a
period of three weeks from tdday.

List thereafter.
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Let a copy of these applications be furnished to the Standing
counsel appearing for the respective departments.

IN RE: Kant Enclave (Disposed of)

It is pointed out by Mr. Ranjit Kumar, learned Amicus Curiae
that there are certain complaints/letters have been received by him
that the amount has not been paid in terms of the order passed by
this Court.

Let the State of Haryana look into the matter and submit
before this Court how many persons are left to be paid and the
reasons for not making the payment.

Let an appropriate affidavit be filed within four weeks.

List thereafter. '

The EDRs be renewed for a period of one year.

I.A. NOS.130216 & 130219 of 2019

These applications were mentioned for listing.

List after two weeks.

(NARENDRA PRASAD) (PRADEEP KUMAR)
COURT MASTER COURT MASTER
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i P DELHI POLLUTION CONTROL COMMITTEE
—_— DEPARTMENT OF ENVIRONMENT, (GOVT. OF NCT OF DELHI)
Ty 4" FLOOR, ISBT BUILDING, KASHMERE GATE, DELHL-6
N ( visit us at website : http://dpec.delhigovt.nic.in/ )
F. No. DPCC/O/0/2020/ 32 9% Dated: 07 Oct 2020
OFFICLL ORDER

Hon’ble National Green Tribunal vide its order dated 18.10.2019 in OA No. 1001/2019
in the matter of News Item in the Indian express dated 18.10.2019 titled “5000 illegal e-waste
units being run in Capital; Study authored by Esha Roy” had directed to submit factual and
action report. The hot spots for these activities mentioned in the order are located in Eastern and
North Eastern parts of Delhi including Seelampur (Shahadra), Mustafabad (North East Delhi).
Two teams, consisting of officials of Revenue department, EDMC, Delhi Police and DPCC,
have been constituted vide order dated 25.8.2020 for carrying out survey, inventorisation and
effective closure of the illegal e-waste processing units, including levy of EDC.

Hon’ble NGT heard the matter on 30.9.2020 and has again directed the agencies to take
action and submit Action Taken Report as on 15.10.2020 before the next date of hearing
(20.10.2020). Copy of the order of Hon’ble NGT dated 30.9.2020 is enclosed. So as to file
compliance report/affidavit, all the illegal units engaged in e-waste processing activity shall be
closed down effectively including disconnection of power supply and levy of EDC as per the
criteria given in earlier office order.

DMs of Shahdara, North East and East districts along with EDMC shall take immediate
action for effective closure of the illegal e-waste processing/handling units in their respective
' jurisdiction and submit ATR as on 15.10.2020 not later than 16.10.2020 along with the list(s) so
that, DPCC can file the compliance report in Hon’ble NGT. DMs. and DCPs of the respective
districts shall ensure requisite police force for carrying out the drive with immediate effect.

Further, the drive shall be continued till all the illegal e-waste units are effectively closed and
Hon’ble NGT appraised. |

(Sanjeev Khirway 1 Q/[M

Chairm

"The Commissioner, EDMC

The Deputy Magistrate (East) «

The District Magistrate (North East)

The District Magistrate (Shahdara)

The Dy. Commissioner Police (East) Govt. of NCT of Delhi
The Dy. Commissioner Police {Shahdara) Delhi

The Dy. Commissioner Police (North East) Delhi

The Chief Executive Officer, BSES Yamuna Power Ltd

SO N Ok W =

Copy to: The Commissioner of Police, Delhi
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Annexure-3
List of the illegal E-waste units found in handling/ storage/ repairing/ refurblshlngl
dismantling/ recycling
S.No. |Name of Owner Address Activity Status of the Unit
1 Salauddin Khan |Khasra No 612,Sabhapur Extn E_W‘?Ste : Vacant
_ storage/dimantling
2 Magbool Ahmad |Khasra No 612,Sabhapur Extn E'W?Ste . Vacant
storage/dimantling
3 Ahmed Khasra No 612,Sabhapur Extn Eananer ) Vacant
storage/dimantling
GF, H.NO 612,Sabhapur , E-waste
% it datneel Delhi- storage/dimantling Vit
5 Sayed Soyab Ahmad |Khasra No 612,Sabhapur Extn E-W?Ste . Vacant
storage/dimantling
6 Naseem Ahmed S/o | H. No. 11, Kh-612, Gali No. E-waste Vacant
Imad Hussain 2, Sabapur Extn storage/dimantling bl
; Kh. No.26-27, Near 5th Pusta E-waste
L St Yogder Gali No.2, Soniya Vihar storage/dimantling Vacatit
g Rahul H. No.26/27, Near 5th Pusta, E-waste Vacant
4 Gali No.1, Soniya Vihar storage/dimantling -
: H. No.212, Gali No.2, Old E-waste
2 gl Mustafabad storage/dimantling Yommat
: : H. No.83, Gali No.2, Old E-waste
K MR, A Eladin Mustafabad storage/dimantling Wasant
C-349, Chaman Park Main E-waste
1 Buelee] Road Near Tripal Poetry storage/dimantling Lagled
: Plot No.87/C Gali No.2, Old Ewaste Storage
- _— Mustafabad Refurbishing Mgt
13 W - H.No.-81, Gali No.2, Old E-waste T
Mustafabad storage/dimantling
; Plot No.190, Gali No.2, Old Ewaste Storage
4 RO Malle Mustafabad Refurbishing Vot
H. No.163, G.F., Kh. No.343, E-waste
s PAB0. Azug Gali No.2, Old Mustafabad storage/dimantling Wacen
H. No.-172, Gali No.2, Old
16 G2 Computer Mustafabad(Adjacent to Faecse S.tm:age Vacant
Solution ; Refurbishing
Jahangir)
: Plot No.172, Gali No.2, Old Ewaste Storage
17 Mot Mustafabad Refurbishing Vacant
Plot No.172, Gali No.2, Old E-waste
15 W TR Mustafabad storage/dimantling Vacant
Plot No.78(in front of H. No. B-wast
19 Arman 82), Gali No.2, Old " y d? © i Vacant
Mustafabad storage/dimantling
H. No.175, Shop No.4, 10b-
20 S 341/342 Gali No.2, Old o Vacant
RaHI Mustafabad, D-94 i
D-54, Shop Nol,GF,Kh No E-waste
4l Julfiger 298,Gali No 1,Dayalpur,D-94 storage/dimantling Vel
Sh Sherdeen S/o Sh. . E-waste
2 Abdul Majeed Bl Galice L Ragalpas storage/dimantling Beled
) Gali No.3,Near Tripal E-waste
z s e Pactory,Old Mustafabad storage/dimantiing s
Gali No.3,Near Tripal E-waste
22 hAD: bhahbudsen Factory,Old Mustafabad storage/dimantling e
24 Shakil Ahmad 89, Old Mustafabad E-Waste Vacant
storage/dimantling
Gali No.1,Near Masjid,Old E-waste
2 M. Salman Mustafabad storage/dimantling Vasan




Md Safi ( Taj

H.NO 28,Gali Nol, Near

E-waste

26 Enterprises) Amar Masjid storage/dimantling Vg
; H.No 209,Gali No.3,01d E-waste
2 syt Blearonics Mustafabad storage/dimantling ¥aiomnt
. . E-waste
28 Md Imran/Md Idrees|Gali No3, Near Tirpal Factory . ” Vacant
storage/dimantling
H.No 191, st no3,Tirpal E-waste
= LA e Factory, Old Mustafabad storage/dimantling Vicant
] Sh No-3,H.No 189,01d E-waste
3l Md Ammir Mustafabad storage/dimantling Vacant
Str No 3, Near Tirpal Factory E-waste
2 Md sltass , Old Mustafabad storage/dimantling Yagant
' D-7/124Brijpur,Delhi (Unit is E-waste
= s adjacent to this adress) storage/dimantling bl
32 Md Sameer CAND. 151046.5108’. Main E_W?Ste . Vacant
Road, Brijpuri storage/dimantling
33 Sh Alamudeen | Gali No-5, B block, Brijpuri Pewazg Vacant
storage/dimantling
Near Police Chowki, Opposite B sl
36 Asif transfarmer(Pillar No.XK28, [ =) dirilantlin Sealed
XK26), Karawal nagar g g
; : R-227, Indra Vihar, Johri Pur E-waste
b Razl Bhal Extn, D-94 storage/dimantling apant
Ground Floor, B-224, Indra E-waste
- Mehar Alam 1 Vihar Johripur Fxtn, D94 |  storage/dimantling s
36 Mr. Kanwar Pal  |017/311, Main Road, Johripur E-waste it
Singh Exin, D-94 storage/dimantling
D-2. Brij Puri Road near E-waste
2 Iehuab Jesris Farukia Masjid D-04 T Vacani
Adjacent Plot No.§8, Gali No.1 E-waste
38 Mohammad Ibris Brij Puri Road, Old dora ;Zimantlin Vacant
Mustafabad i 5
39 Swalin Malilx | OPPosite Gali No2, Near Euwamte Vacant
Tripal Factory storage/dimantling
40 T Tripal Factory Opp. TVS E—wrfnste . Vacant
Showroom storage/dimantling
41 Mohammad Tafiq H. No.57, Brij Puri Road Eswaiie Vacant
storage/dimantling
42 Mr Johny CA No. 55211592 b Locked
storage/dimantling
43 Mr Haran C/o Anar Birju Singh Karawal E-waste v ;
kali NagarVillage, D-94 storage/dimantling sl
. K-94, Village Karawal Nagar, E-waste
44 R L D-94 storage/dimantling Vapatt
Adjacent to Khasra-94,behind B "
45 Sh Kadar SBI Bank,Pillar No. N 294 oyl - Vacant
storage/dimantling
Karawal Nagar
46 Shuaib Malik H.No.-572, Gali No.5, Babu E-w?ste . T ——
Nagar storage/dimantling
. B-533,Babu Nagar, Gali No.4, E-waste
= Feitgn 251t. Road storage/dimantling Beled
Adjacent to B/416, Street No.
o 6/7 near Hussain Masjid, 20ft E-waste
2 Lrakat Road Babu Nagar, storage/dimantling R e
Mustafabad
. C-14, Gali No.8, main 18 foot E-waste
4 Nasibndean road, babu nagar d-94 storage/dimantling Vauant
s A-78, Gali No.5, Babu Nagar, E-waste
. Ll D-94 storage/dimantling Voot
; ; H. No.893, Gali No.9 Old E-waste
5 Bt R Mustafabad storage/dimantling el
: H.No.-899, Gali No.9, Old E-waste
= Mnhahtioay Haut Mustafabad storage/dimantling Viagaat




Corner plot of gali no.25 main

E-waste

o s road, Old Mustafabad storage/dimantling Lk
Opposite B-162, Street No.15, o
51 Sharukh Maan Singh Nagar, Old " ;?s = i Vacant
Mustafabad storage/dimantling
Opposite B-162, Street No.15, Bewast
58 Sanawar Maan Singh Nagar, Old ; p difls © i Sealed
Mustafabad storage/dimantling
Phase-1I Bhagirathi Vihar,
Opp. A-227 Main Road E-waste
L oy Bhagirathi Vihar, SR Storagaittaling Yogat
Stainless Steel
0Old Mustafabad opp. Manu Hoemhe
53 Sharun Online Service, Main Road ot . Jdimantli Vacant
Mustafabad SHTSER DAt
P Opp. DRP Public School, E-waste
o e chaman Park Main Road storage/dimantling Vacant
Opp. Arman Automobiles, B-wast
55 Javed Chaman Park(Hero e Vacant
storage/dimantling
Showroom)
Opp. MR Marble, Chaman E-waste
39 il i Park Adjacent to D-106 storage/dimantling Vot
57 Thdthessth setiat E-152, Gali Np.S, Bhagirathi E—w:_:\ste . Taskat
Vihar storage/dimantling
F-154 (F-152, Gali No. 8, E-waste
8 Nafoes Bhagirathi Vihar) storage/dimantling e
59 Hazi Muhammad | Gali No. 8, Bhagirathi Vihar Bewate Vacant
storage/dimantling
) ’ F-164/8, Gali No. 8, E-waste
o0 Rags Malik Bhagirathi Vihar storage/dimantling Viagant
10/1-B-2 Patel Gali Vishwas E-waste
68 Ektilag Nagar Delhi-110032 storage/ditnantling e
. _ Babloo, 10-B, Subhash Gali, E-waste
6 Bisharibar Daysl Vishwas Nagar storage/dimantling healed
Dismantling
61 Lalw/ Avdesh 9/35A, Bazar Gali, Vishwas Heayy of PVC wireto Tieked
Nagar cut into the samllest
portion
71 Kasib Traders | D-20, Bast Arjun Nagar . Sealed
storage/dimantling
62 Aarif Traders D-665, New Sanjay Colony E-w..aste . Locked
storage/dimantling
. Rani Garden, near Ambedkar oo
63 Guru Kripa Park. Delhi Refurbishing Locked
’ 27-A Rani Garden, Gali No-3, .
64 Balwant Singh Shastri Nagar,delhi-31 Refurbishing Locked
; ; C-10, Rani Garden, Near .
75 Rakshit Electronics Abdkas Pk Refurbishing Sealed
65 Virender 220,80 NO'%’ o S Refurbishing Locked
Shastri Nagar
66 Sarfaraz/3R 4928 A/4(1) Ground Floor E-waste o
Recycler Opp. Police Chowki storage/dimantling
. (2)(B)G/4928 A/6, East Old E-waste
B el Trlers seelampur(3) Shutter storage/dimantling Lagked
68 Adil Adjacent Malik Traders R Locked
storage/dimantling
69 Woohad Adjacent met to Malik E-W'flste . Losskad
Traders storage/dimantling
: ; ; E-waste
70 Malik Electronics 4928,A16,G§118 No-3 storage/dimantling Locked
; A-4917,Gali No-3, Old E-waste
# Al Elgstiapics Seelampur, Delhi-31 storage/dimantling Locked
72 Asif Malik 4928/13/13, Gali no.5 i Locked

storage/dimantling




@

E-waste

73 Shameem 4928/ B/14, Main Gali No 4 . ; Locked
storage/dimantling
74 Khaleel 4928/ B/21, Main Gali No 4-5 Beweate Locked
storage/dimantling
4928/ B/13, Main Gali No 4, E "
75 Hazi Kaloo Near Gosia Masjid,Old i Locked
storage/dimantling
Seclampur
, 4928/ A/26/2, Main Gali No E-waste
7 Hilhsan 3,01d Seelampur storage/dimantling Laocksd
; 4928/ A/26, Main Gali No 3, E-waste
L2 Hue gt Old Seelampur storage/dimantling -
73 Aadil 4917 Gali No 3,01d E-wgste . Lodked
Seelampur storage/dimantling
. 4910 Gali No 3,01d E-waste
# Tiyas Seelampur storage/dimantling Logked
80 Inghram/Tmraan Besides 492D/12/D Baatls Locked
storage/dimantling
92 Nand Kishore C-253, Gharoli East Repairing Sealed
. : 261, G.N 10,Ambedkar Road, -
93 Fahiyad Ali Maurola Chlony Repairing Sealed
94 Joginder Singh CA00:Mulls %OIOHY’Gah Na- Repairing Sealed
95 Munesh Kh No-214,Gali No-8,Gharoli Repairing Sealed
Shop NO 70,Captain Market, o
96 Amar Kr Gharoli Delhi-96 Repairing Sealed
81 Shakib Gali No-9, Shastri Park,Near B Locked
storage/dimantling
Gali No8, Besides Seth b
o Lo Enterprises,Shastri Park Repauing Logied
83 Muzzafar Opp HP gas agency,main road E-waste Storage Locked
H.No B-6,Mehtab Mansuri, E-waste
H Aohid Khubja manjil storage/dimantling Laghed
’ C-228 A,Gali No-10,Shastri E-waste
e B Park storage/dimantling Bealed
85 Guddu GfB-@Mﬁ;ii_E B AT Refurbishing Locked
69/6,B-Block ,gali No7
103 Parvesh Shastri Park E-waste Storage Sealed
104 Shahdat Betid bl No(gl,: SRR E-waste Storage Sealed
In front of department of E-waste
- o forest and wildlife storage/ditnantling s
106 Malik B-68/2,Gali No-3 Shastri Park Bt Sealed
storage/dimantling
87 Asim Neelam Gali n0-5,A-30/1 b Locked
storage/dimantling
108 Kaleem Enterprises | B-24,Gali No2,shastri park E-w:_aste ; Sealed
storage/dimantling
88 Hafeez Infront of B-6 Eouite Locked
storage/dimantling
89 Sadik 22-23,Gali No-8,Shastri Park E-waste Storage Locked
. Shop No31, Dua Complex,24, o5
A Faisal Veer Savakar block,Shakarpur Repairing Lovked
91 Indian IT Selution 113,8bep No. 1 dipgproal Repairing Locked
Chamber
; Shop No6, Dua Complex, i
113 FutureTechnologies Shakarpur Repairing Sealed
Shop Nol4,Aggarwal
92 TPF Computers Chamber, Veer Sawarkar Repairing Locked
Block,Shakarpur
93 | RS PrtorPoing | ShopNo 12, Aggarwal Repairing Locked

Chamber,Shakarpur




()

Opposite Gali No.2, Near

94 Swalin Malik Tripal Factory E-waste Storage Locked
Lakshya Computer |Shop No3, Chabbra Complex, ..
95 Syt Shakarpur Repairing Locked
2nd Building,Gali no 186,
118 Shanu Vishwas Naga E-waste Storage Seglcd
: 10/33,Shankar Gali,Opp E-waste
#6 vk Makoons Play School storage/dimantling Lasied
Shop No.4, Ground floor,
97 Avi Computers Veer Sawarkar Block Repairing Locked
Shakarpur
121 Print Net G LABC, complex veer Repairing Sealed
sawarkar
Shop No.20, Veer Sawarkar .
122 IT Care Infotech Blook Shakurpur Repairing Sealed
98 Dinesh Arora | >20P No.3 agg:rwal dhember- Repairing Locked
Shop No.32, Veer Sawarkar s
124 Marquess St Repairing Sealed
Allied Laptop Shop No.20, Veer Sawarkar o
132 Solution Block Shakurpur Repairing nivaled
Shop No.4, Veer Sawarkar -
126 DS Computer Shaktpir Repairing Scaled
y . | Shop No.257 aggar chamber- A
127 Yashvi Computers 3, Rhkurpus Repairing Sealed
Shop No.258 Aggarwal o
128 Excellent Computer Charnber-3, Shaleurpur Repairing Sealed
Madhav Tech Shop No.29, Veer Sawarkar y
22 System Block Shakurpur Repalring Botileg
i, 46/2-C,East Azad Nagar, .
99 Amit Jain Delhi-110051 Refurbishing Locked
131 Gulfam Shop No-519/4, Dilshad E-waste storage Sealed
Garden
132 Sat Guru Kripa el 'Pgt No-5D1phaxd E-waste storage Sealed
arden
Shine Wire 519,Shop No-2,Dilshad
133 Machinery Casdan E-waste storage Sealed
: Shop No-2, Block No-1,
134 Ve El_ectncal Dilshad Garden,General Repairing Sealed
Mechanical Work
Mustafabad
; 4928/A/26, Giali No. 3, Old E-waste
1 Heal agranm Seelampur, Delhi-31 storage/dimantling Bl
. 9/4928-9A, Ground Floor, E-waste
136 M Hanif Old Seelampur, Delhi-31 storage/dimantling Sealed
; 9/4928-9A, Basement, Old E-waste
= hid Hand Seelampur, Delhi-32 storage/dimantling Sealed
138 Gugiss Next to 9/4928-9A, Basement, E-waste Sealed
Old Seelampur, Delhi-33 storage/dimantling
Next to next 9/4928-9A, Borts
139 Owner Basement, Old Seelampur, " /di i Sealed
Delhi-34 storage/dimantling
4928/A3, Basement, Old E-waste
0 L Seelampur, Delhi-32 storage/dimantling Heaiay
141 Malik Mobile 49/6, O1d Seelampur e Sealed
storage/dimantling
142 Malik C/o 10/1 Subhash Gali Vishwas E-waste Sealed
Bishambar Nagar, Delhi-32 storage/dimantling




Annexure-4
List of the premises found vacated/ locked
Name of . ox Unit Vacant/
S. No. Address Activi
Owner ty Locked
1 Salauddin Khan Khasra No 612,Sabhapur Extn E—w?ste . Vacant
storage/dimantling
2 Magbool Ahmad Khasra No 612,Sabhapur Extn E-W‘?Ste ; Vacant
storage/dimantling
3 Ahmed Khasra No 612,Sabhapur Extn E_W?Ste A Vacant
storage/dimantling
4 Mohd Jameel | Kh.No. 612, G.F. Sabhapur Extn. R Vacant
storage/dimantling
Sayed Soyab E-waste
5 Ahmad Khasra No 612,Sabhapur Extn stoiageldimaniling Vacant
6 Naseem Ahmed H. No. 11, Kh-612, Gali No. 2, E-waste Vasant
S/o Imad Hussain Sabapur Extn storage/dimantling
o Kh. No.26-27, Near 5th Pusta Gali E-waste
! St. Yoginder No.2, Soniya Vihar storage/dimantling Vacant
H. No.26/27, Near 5th Pusta, Gali E-waste
8 Rl No.1, Soniya Vihar storage/dimantling Vacant
; H. No.212, Gali No.2, Old E-waste
# Mg Mustafabad storage/dimantling Vg
: ; H. No.83, Gali No.2, Old E-waste
i A sty Lidem Mustafabad storage/dimantling Vg
1 Sueleel C-349, Chaman Park Main Road E-waste Locked
Near Tripal Poetry storage/dimantling
; Plot No.87/C Gali No.2, Old Ewaste Storage
e Mutdasie Mustatabad Refurbishing Vagant
13 Bl H.No.-81, Gali No.2, Old E-waste S
Maustafabad storage/dimantling
- Plot No.190, Gali No.2, Old Ewaste Storage
i Seny i Mustafabad Refurbishing et
H. No.163, G.F., Kh. No.343, Gali E-waste
15 ekl fg No.2, Old Mustafabad storage/dimantling e
16 G2 Computer H. No.-172, Gali No.2, Old Ewaste Storage e —
Solution Mustafabad(Adjacent to Jahangir) Refurbishing
: Plot No.172, Gali No.2, Old Ewaste Storage
i Megm Mustafabad Refurbishing vagent
Plot No.172, Gali No.2, Old E-waste
s et Mustafabad storage/dimantling e
Plot No.78(in front of H. No. 82), E-waste
15 il Gali No.2, Old Mustafabad storage/dimantling s
20 3.5. Computer |H. No.175, Shop No.4, 10b-341/342 E-waste P
Solution Gali No.2, Old Mustafabad, D-94 storage/dimantling
D-54, Shop Nol,GF,Kh No 298,Gali E-waste
2l futnga No 1,Dayalpur,D-94 storage/dimantling N
; Gali No.3,Near Tripal Factory,Old E-waste
< i Mustafabad storage/dimantling Hga
Gali No.3,Near Tripal Factory,0Old E-waste
23 IR pRa gt Mustafabad storage/dimantling Vacsnt
24 Shakil Ahmad 89, Old Mustafabad el Vacant
storage/dimantling
Gali No.1,Near Masjid,Old E-waste
e Md. Selan Mustafabad storage/dimantling e
2% Md Safi ( Taj HL.NO 28,Gali Nol, Near Amar E-waste Vacant
Enterprises) Masjid storage/dimantling




E-waste

27 Asar Electronics |H.No 209,Gali No.3,01d Mustafabad . ; Vacant
storage/dimantling
Md Imran/Md . e E-waste
28 Idrees Gali No3, Near Tirpal Factory staraae/dimisntling Vacant
H.No 191, st no3,Tirpal Factory, Old E-waste
2 Md Sageer Mustafabad storage/dimantling Vagdnt
; E-waste
30 Md Amir Sh No-3,H.No 189,01d Mustafabad : . Vacant
storage/dimantling
Str No 3, Near Tirpal Factory , Old E-waste )
= Mid Alamas Mustafabad storage/dimantling peatic
32 Md Sameer CA No. 15 104(%108,. Main Road, E~w§1ste _ Nt
Brijpurt storage/dimantling
33 Sh Alamudcen Gali No-5, B block, Brijpuri B Viasatt
storage/dimantling
; : R-227, Indra Vihar, Johri Pur Extn, E-waste
4 B Bt D-%4 storage/dimantling Yaeant
Ground Floor, B-224, Indra Vihar E-waste
A3 Mehat Alat Johripur Extn, D-94 storage/dimantling aeant
36 Mr. Kanwar Pal | 017/311, Main Road, Johripur Extn, E-waste Vacant
Singh D-94 storage/dimantling
D-2. Brij Puri Road near Farukia E-waste
. M Masjid D-94 storage/dimantling b
. | Adjacent Plot No.8, Gali No.1 Brij E-waste
3 ldhamonnil Theis Puri Road, Old Mustafabad storage/dimantling Vacan
39 Swalin Malik Opposite Gali No.2, Near Tripal | E—wgste . T ——
Factory storage/dimantling
; ; E-waste
40 Tasim Tripal Factory Opp. TVS Showroom storage/dimantling Vacant
41 Mohammad Tafiq H. No.57, Brij Puri Road E"W?Ste ; Vacant
storage/dimantling
42 M Johny CA No. 55211592 Bwute Loked
storage/dimantling
Mr Haran C/o Birju Singh Karawal NagarVillage, E-waste
4 Anar kali D-94 storage/dimantling Vacant
44 Sh Amjad K-94, Village Karawal Nagar,D-94 . Vacant
storage/dimantling
Adjacent to Khasra-94,behind SBI E ’
45 Sh Kadar Bank,Pillar No. N 294 Karawal . Vacant
N storage/dimantling
agar
46 Shuaib Malik | H.No.-572, Gali No.5, Babu Nagar Bewamte: Vacant
storage/dimantling
. C-14, Gali No.8, main 18 foot road, E-waste
47 Ruslulenn babu nagar d-94 storage/dimantling o2
48 Gyas Malik | A-78, Gali No.5, Babu Nagar,D-94 R Vacant
storage/dimantling
. H.No.-899, Gali No.9, Old E-waste
= okl Hanie Mustafabad storage/dimantling Vigeant
; Comer plot of gali no.25 main road, E-waste
= S 3 Old Mustafabad storage/dimantling hoeicked
Kt Opposite B-162, Street No.15, Maan E-waste
51 Ba Singh Nagar, Old Mustafabad storage/dimantling .
Phase-II Bhagirathi Vihar,Opp. A- Bl
52 Ayub 227 Main Road Bhagirathi Vihar, SR e Vacant
; storage/dimantling
Stainless Steel
Old Mustafabad opp. Manu Online E-waste
=2 Sharin Service, Main Road Mustafabad storage/dimantling agt
. Opp. DRP Public School, chaman E-waste
4 Rad Park Main Road storage/dimantling i
Opp. Arman Automobiles,Chaman E-waste
33 Tt Park(Hero Showroom) storage/dimantling Macant




Opp. MR Marble, Chaman Park E-waste
= b zarnl: Adjacent to D-106 storage/dimantling Vil
57 | RakeshK E-152, Gali No.8, Bhagirathi Vih K-pasm Vacant
akesh Kumar -152, Gali No.8, Bhagirathi Vihar | totape/dimantling
F-154 (F-152, Gali No. 8, Bhagirathi E-waste
28 Nafees Vihar) storage/dimantling Wit
; ; W) E-waste
59 Hazi Muhammad Gali No. 8, Bhagirathi Vihar storage/dimantling Vacant
; ' F-164/8, Gali No. 8, Bhagirathi E-waste
54 Raja Malik Vihar storage/dimantling Vaiean)
' Dismantling
A Heavy of PVC wireto
61 Lalu/ Avdesh 9/35A, Bazar Gali, Vishwas Nagar M Locked
portion
; . E-waste
62 Aarif Traders D-665, New Sanjay Colony storage/dimantling Locked
63 Guru Kripa Rt Gatden, nggﬁ; mbelcar Eadk, Refurbishing Locked
. 27-A Rani Garden, Gali No-3,Shastri i
64 Balwant Singh Nagate delli 31 Refurbishing Locked
A :
65 Virender 220,Gali No-2, New Lahore,Shastri Refifishing Locked
Nagar
66 Sarfaraz/3R 4928 A/4(1) Ground Floor Opp. E-waste Locked
Recycler Police Chowki storage/dimantling
. (2)(B)G/4928 A/6, East Old E-waste
o Mallk Lraders seelampur(3) Shutter storage/dimantling Loked
68 Adil Adjacent Malik Traders . . Locked
storage/dimantling
69 Woohad Adjacent met to Malik Traders Bowmsta Locked
storage/dimantling
70 | Malik Electronics 4928,A16,Gali8 No-3 Bl Locked
storage/dimantling
71 M Bleotromnics A-4917,Gali No-32 Old Seelampur, E-wgste ] ik
Delhi-31 storage/dimantling
72 Asif Malik 4928/13/13, Gali n0.5 e Locked
storage/dimantling
73 Shameern 4928/ B/14, Main Gali No 4 B Locked
storage/dimantling
74 Khaleel 4928/ B/21, Main Gali No 4-5 Bwaste. Lacked
storage/dimantling
; 4928/ B/13, Main Gali No 4,Near E-waste
& Bl Kalog Gosia Masjid,Old Seelampur storage/dimantling Lasiced
76 Hazi Ahsasn 4928/ A/26/2, Main Gali No 3,01d E—Wgstc _ Tascied
Seelampur storage/dimantling
77 B Ak 4928/ A/26, Main Gali No 3,01d E-We_a.ste _ Eodiell
Seelampur storage/dimantling
78 Aadil 4917 Gali No 3,01d Seelampur FeRaEs Loulind
storage/dimantling
: o E-waste
79 Iliyas 4910 Gali No 3,01d Seelampur storage/dimantling Locked
80 | Tnghram/Tmraan Besides 492D/12/D Fenpals. Locked
storage/dimantling
81 Shakib Gali No-9, Shastri Park,Near irguie Locked
storage/dimantling
32 - Gali NoS§, Besuies.Seth Enterprises, Refurbishing Y.ocked
Shastri Park
83 Muzzafar Opp HP gas agency,main road E-waste Storage Locked
H.No B-6,Mehtab Mansuri, Khubja E-waste
o Mshitat manyjil storage/dimantling Loglked
85 Guddu Gf ,B-69/4,Gali No-8,Shastri Park Refurbishing Locked




In front of department of forest and

E-waste

8 Adtok Bmat wildlife storage/dimantling Logked
87 Asim, Neslam Gali n6-5,A-30/1 B-wagte Locked
storage/dimantling
88 Hafeez Infront of B-6 Lwgste Locked
storage/dimantling
89 Sadik 22-23,Gali No-8,Shastri Park E-waste Storage Locked
- Shop No31, Dua Complex,24,Veer

R0 Faigal Savakar block,Shakarpur - Loeked

91 Indian IT Solution | 113,Shop No 1,Aggarwal Chamber Repairing Locked
Shop Nol4,Aggarwal Chamber, .

92 TPF Computers Veer Sawarkar Block,Shakarpur Repairing Locked
R.C.S Printer Shop No 12, Aggarwal Chamber, s

93 Posiiit Siakaspiit Repairing Locked

94 Swalin Malik Upposii Gall Bed, Near T ripa] E-waste Storage Locked

Factory

Lakshya Shop No3, Chabbra Complex, 3

2 Computer System Shakarpur Refaring Locked

. 10/33,Shankar Gali,Opp Makoons E-waste

~ e Play School storage/dimantling Locied
. Shop No.4, Ground floor, Veer e

97 Avi Computers Sawarkar Block Shakarpur Repairing Locked

98 Dinesh Arora Shop No.3 aggarwal chamber-4 Repairing Locked

99 Amit Jain SRR LU LS Refurbishing Locked

110051




Annexure-5

List of the premises which have been closed effectively

S. No. Name of Owner Address Activity
Sh Sherdeen S/o Sh. Abdul : E-waste
1 Majeed Bl il 1 ixgelogs storage/dimantling
) Sh Samim D-7/124Brijpur,Delhi (Unit is adjacent to this E-wgste .
adress) storage/dimantling
3 Asif Near Police Chowki, Opposite transfarmer E-waste
(Pillar No. XK 28,XK26), Karawal nagar storage/dimantling
4 Paisal B-533,Babu Nagar, Gali No.4, 25ft. Road B-waste
storage/dimantling
5 bt Adjacent to B/416, Street No.6/7 near Hussain E-waste
Y Masjid, 20ft Road Babu Nagar, Mustafabad storage/dimantling
6 Asif Malik H. No.893, Gali No.9 Old Mustafabad Bl
storage/dimantling
7 Sanawar Opposite B-162, Street No.15, Maan Singh E-waste
Nagar, Old Mustafabad storage/dimantling
10/1-B-2 Patel Gali Vishwas Nagar Delhi- E-waste
g Eidilag 110032 storage/dimantling
9 Bishambar Dayal Babloo, 10-B, Subhash Gali, Vishwas Nagar Bt
’ ? ’ storage/dimantling
10 Kasib Traders D-20, East Arjun Nagar T
storage/dimantling
11 Rakshit Electronics C-10, Rani Garden, Near Ambedkar Park Repairing
12 Nand Kishore C-253, Gharoli East Repairing
13 Fahiyad Ali 261, G.N 10,Ambedkar Road,Murela Colony Repairing
14 Joginder Singh C-200,Mulla Colony,Gali No-7 Repairing
15 Munesh Kh No-214,Gali No-8,Gharoli Repairing
16 Amar Kr Shop NO 70,Captain Market,Gharoli,Delhi-96 Repairing
17 Md Ragib C-228 A,Gali No-10,Shastri Park Bwaste
storage/dimantling
18 Parvesh 69/6,B-Block ,gali No7 Shastri Park E-waste Storage
19 Shahdat B-69,Gali No 6, Shastri Park, GF E-waste Storage
20 Malik B-68/2,Gali No-3,Shastri Park S
storage/dimantling
. ; ; E-waste
21 Kaleem Enterprises B-24,Gali No2,shastri park T T
22 FutureTechnologies Shop No6, Dua Complex, Shakarpur Repairing
23 Shanu 2nd Building,Gali no 16,Vishwas Nagar E-waste Storage
24 Print Net G I ABC, complex veer sawarkar Repairing
25 IT Care Infotech Shop No.20, Veer Sawarkar Block Shakurpur Repairing




(2D

26 Marquess Shop No.32, Veer Sawarkar Shakurpur Reapairing
27 Allied Laptop Solution Shop No.20, Veer Sawarkar Block Shakurpur Repairing
28 DS Computer Shop No.4, Veer Sawarkar Shakurpur Repairing
29 Yashvi Computers Shop No.257 aggar chamber-3, Shakurpur Repairing
30 Excellent Computer Shop No.258 Aggarwal Chamber-3, Shakurpur Reapairing
31 Madhav Tech System Shop No.29, Veer Sawarkar Block Shakurpur Repairing
32 Gulfam Shop No-519/4, Dilshad Garden E-waste Storage
33 Sat Guru Kripa 519/B-1.Plot No-5,Dilshad Garden E-waste Storage
34 Shine Wire Machinery 519,Shop No-2,Dilshad Garden E-waste Storage
35 Ved Electrical Mechanical Shop No-2, Block No-1,Dilshad Garden, Renairin
Work General Mustafabad epatring
; 4928/A/26, Gali No. 3, Old Seelampur, Delhi- E-waste
36 Hazi Agraam : .
31 storage/dimantling
] 9/4928-9A, Ground Floor, Old Seelampur, E-waste
3 Bl it Delhi-31 storage/dimantling
38 Md Hanif 9/4928-9A, Basement, Old Seelampur, Delhi-32 Howate
storage/dimantling
39 O Next to 9/4928-9A, Basement, Old Seelampur, E-waste
e Delhi-33 storage/dimantling
40 Owner Next to next 9/4928-9A, Basement, Old E-waste
Seelampur, Delhi-34 storage/dimantling
41 Owner 4928/A3, Basement, Old Seelampur, Delhi-32 Rty
storage/dimantling
42 Malik Mobile 49/6, 0ld Seelampur Ewate
storage/dimantling
. . ki . E-waste
43 Malik C/o Bishambar 10/1 Subhash Gali Vishwas Nagar, Delhi-32

storage/dimantling
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